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The Meeting of the Business Advisory Committee (BAC) was held on
18.02.2019 to discuss and decide the allotment of time for Government
Business for the Eighth Session (Budget Session). The Committee arrived at
the following decisions :

; The Budget Session being the first session of the year, Hon’ble
Lieutenant Governor will address the Assembly on 22.02.2019 at
11.00 AM. The formal sitting of the House will commence half an hour
after the conclusion of the Hon’ble LG’s Address. Discussion on the
Motion of Thanks on the address of the Hon’ble Lieutenant Governor
will be initiated by Shri Gopal Rai, Hon’ble Minister of Development.

2. The House will sit on Saturday, 23.02.2019 at 2:00 PM to further
discuss the Motion of Thanks on the address of the Hon'ble
Lieutenant Governor. The Hon’ble Deputy Chief Minister will also
present the “Status Report of Outcome Budget 20 18-2019 (As on
31.12.2018)" on 23.02.2019,

3. The Hon’ble Deputy Chief Minister will present the Economic Survey
of Delhi 2018-2019 on 25.02.2019 at 2:00 PM.

4. The Hon’ble Deputy Chief Minister will present the Annual Budget on
26.02.2019 at 11.00 AM. After discussion on 27% and 28% February
2019, it shall come up for consideration and passing on 28 February
2019.

5. The Question Hour and Special Mention (Rule 280) will be held on
25th 27th and 28% February 2019. -

The Notice Office has received Notices for Calling Attention and Short
Duration Discussion on various issues from Hon'ble Members and these will
be taken up subject to availability of time as per the direction of the Hon'ble
Speaker.

The Committee authorised Ms. Rakhi Birla, Hon’ble Deputy Speaker
and in her absence Shri Jagdeep Singh, Hon’ble Chief Whip to present the

Report of the Committee on its behalf. ()_ e /7

Place : Delhi (Ram Niwas Goel)
Date : 18/02/2019 Speaker/Chairman
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